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To.
The Deputy Registrar (Judicial),
National Green Tribunal,
Principal Bench,
New Delhi-110001

Sub.: Submission of Joint committec report in com liance of order dated 08.01.2024 passed

by Hon’ble National Green Tribunal, Principal Bench, New Delhi in 0.A. No. 650/2023
in the matter of Aditya Rai V/s State of Uttar Pradesh and others.

Hon’ble Sir,

Kindly refer the subject mentioned above. In compliance of the order dated 08.01.2024

passed by Hon’ble National Green Tribunal, Principal Bench, New Delhi in O.A. No. 650/2023 in
the matter of Aditya Rai V/s State of Uttar Pradesh and others the Joint Committee report is

enclosed herewith for your kind perusal and further necessary action, Please.

Enclosures: As above

Sincerely Yours

eV
(Dr. T.N. Singh)

i Regional Ofticer
Copy to: Chief Environment Officer (Circle-6), U.P. Pollution Control Board, Lucknow for information

further necessary action.
< o\ V.’
Rt
¢ Regional Officer
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Joint Committee Report

Compliance of the order dated 08.01.2024 of Hon’ble NGT in the matter of O.A.
650/2023 Aditya Rai vs State of Uttar Pradesh and others.

l. Hon’ble NGT has constituted a joint committee vide its order dated 08.01.2024 in O.A.
no. 650/2023 Aditya Rai Vs State of Uttar Pradesh and others. The operative part of the
order is as follows:-

.. “I. Mr. Aditya Rai resident of Village and Post Rajnoli, Tehsil Dhanghata,
District Sant Kabir Nagar, Uttar Pradesh has sent by post the present letter petition,
which has been treated and registered as original application, complaining about
damage to the environment by illegal operation of M/s Mahadev Bricks Field (JSY
Marka) at village Naghara Tehsil Dhanghata, District Sant Kabir Nagar, Uttar Pradesh
in violation of environmental norms and closure order causing pollution in the entire
thickly populated area and posing serious health hazards to local inhabitants.”

4. In view of the averments made in the application, we also consider it appropriate
that a Joint Committee be constituted to verify the factual position and suggest
appropriate remedial action. Accordingly, we constitute a Joint Committee comprising
of representatives of the Uttar Pradesh Pollution Control Board (UPPCB) and District
Magistrate, Sant Kabir Nagar and direct the same to meet within two weeks, undertake
Visits to the site, look into the grievances of the applicant, associate the applicant and
representative of the concerned project proponent, verify the factual position and
suggest appropriate remedial action. The State PCB will be the nodal agency for
coordination and compliance. Factual and Action taken Report may be submitted within
two months by e-mail at judicialngt@gov.in preferably in the form of searchable
PDF/OCR Supported PDF and not in the form of Image PDF.

5. List for further consideration on 22.03.2024.

2. In compliance of the Hon’ble NGT direction, following members has been nominated by
the concern departments:-
i. Shri Utkarsh Srivastava, S.D.M., Tehsil-Dhanghata, Disrict-Sant Kabir Nagar
(Nominated by District Magistrate, Sant Kabir Nagar).

ii. Dr. T.N. Singh, Regional Officer, U.P. Pollution Control Board, Basti(Nominated by
State Board).

3. The designated committee conducted the site visit on dated 13.03.2024. It was found
that the said brick kiln M/s Mahadev Brick FieldJSY Marka), Vill-Nagahra, Tehsil-
Dhanghata, District-Sant Kabir Nagar was totally closed. The laying of Ent has also
been closed by the project proponent in the current bhattha season.

It is pertinent to note that closure order had been issued by U.P. Pollution Control
Board vide ref. no. H93270/C-6/Ent Bhattha/171/Bandi Adesh/Basti/2023 dated
09/05/2023 which has been annex as annexure no.-1.
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In compliance of the order of the State Board, the said ent bhattha had been closed by
the State Board with the help of District Administration, Sant Kabir Nagar on dated
29/05/2023. The compliance report of the closure order has been annexed as Annexure
no.-2.

4. The joint committee constituted by Hon’ble NGT, visited the site on dated 13/03/2024
and it was found that the laying of bricks and firing of kiln has not been started by the
proprietor of the ent bhattha in the current bhattha season. He is fully complying the
direction of the State Board. The joint committee directed to brick kiln owner/
representative of the brick kiln Shri Jai Singh Yadav that the brick kiln shall not be
operated without consent to operate(CTO) of the State Board. The photo graphs of
current the situation of ent bhattha has been annexed as annexure no-3 and the
compliance report of the committee dated 13/03/2024 has been annexed as annexure
no.-4.

()]

. Findings of the committee

The committee found that the mining of the clay as well as laying and firing of the
bricks in the brick kiln has been closed by the brick kiln owner in the current ent bhattha
season. The committee is in opinion to oversee the ent bhattha from time to time so that
the ent bhattha may not be operated without prior CTO of the State Board.

(3 (\M 7
%@@\3\”) W

(Dr. T.N. Singh) (Utkarsh Srivsastav)
Regional Officer, SDM, Dhaghata
UPPCB, Basti Sant Kabir Nagar
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